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MR. CHAIRMAN: There is no polnt of
otder.

REFERENCE TO SCARCITY OF MUS-
TARD OIL IN EASTERN INDIA AS A

RESULT OF CLOSURLE OTF OIL M]‘LLS. ‘

SHRI I. D. SINHA (Bihar): Mr. Chair-
man, Sir, with vour pormission T seck to

diaw the attention of the House to very

serious scarcity of mustmd ol in the whole |
of the Eastern India, comprising the States |
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of Bihar, Wost Bengal, Assam, Orissa, Tri-

pura, Maniput, etc. S, acu).rdmg to a
statement issed by Mr. J. R Jindal, Presi-

dent- of Delhi State Od Millers Association, |

mills have closed down in Delhi and Uttar
Piradesh and as a 1esult of the closure of
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these mills, 400 tonnes of mustard oil pro-
duction per day is being affected and dur-
wy the last one month that these mills
have r1emamed closed, there has been a loss
ol production of more than one lakh tonnes
and about 15,000 ta 16,000 workers aie out
of cmployment. Now the question 1s why
have the milli closed down. Sir, with your
perniission, 1 will read out a statemaent of
My, Jindal:

TMu jindal, President of the Associa-
tion told Repotters today that thore was
no intentional (ontamindtidn®of mustard
oil sarh argemone. The argemone plant
grew wild with mustard plant and was
madvertently mixed with mustard seeds
during harvesting. Even one seed of
argemone one lakh mustaid seeds
showed positive and the oil wag LOﬂSldet-!_
cd as adluterated,  Argemone seeds  are
similar mustard secds in, shape, size
and wlowr and cannot be separated if the
two are mixed up. TFear of prosecution
had forced 47 il mills in U.P. and 15 in
Delhii to dose down for a month now.
The 15 Delhi mills alone produced 100
tons of mustard oil cvery day. Ninety per
cent of the oil was exported to Bihar,
Bengal and Orissa.
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Mr. Jindal has urged the Union Health
Minister to look into the prgblems of the
oil millers perwonally. He has warned that
the oll milleis mav he forced to take to
new trades resulting in unemployment for
almost 4,000 workers in Dclhi alone. The
gqovernment’s rarget for oil production
would not be fulfilled.” °

Sit, ¥ owant onfy to point out that this
anigument of Mi. Jindal is totally false be-
cause it is true that argemone plant giows
wildly with mustard plant but the plants
arc wecded ount by the growers. They are
not allowed to remain with the mustard.
Secondly, they have thorns. So thev cannot
he tngether otherwise the har-
vester will ger s hands pricked with thorns.
So’it is not harvested. It is a case of adulte-
1ation From outside and now’ the oil mill-
owners want ta black-mail the Government
in arder to remove the restriction on adul-
teration and contamination of mustard oil
and, therefore, théy have closed down their
mills.

haivested



« weeks, you will be having Dussehra festival.

19 Ref. to failure om the part of

There is another objective, Within a few

Dussehra festival is a major festival in
Eastern India. So just on the eve of the
Dussehra festival, these people have erimi-
nally shut down their mills for one mouth
and created artificial scarcity of mustard
oil. Therefore, Sir, T should like (o draw
the attention of the Government to the
scarcity of mustard oil which is already there
in Eastern India and which is going to
intensily in the near future because of the
closure of these mills, Either the Govern-
frent must compel the millowners to 1eopen
the mills or the Government must take
over the mills and ensure adequate supply
of mustard oil during the Dussehra festival,

REFERENCE TO FAILURE ON THE
PART OF GOVERNMENT TO CHECK
SMUGGLING.

SHRI1 K. N. DHULAP (Maharashtra) :
Mr. Chairman, with your permission 1 will
mention a matter of very great jmportance
with a view 1o making the Government take
a prompr and eftective action. Sir, a very
massive rally of nearly 50,000 Adivasis was
held in Bulsar distrlct. This meeting was
attended by the member ot Parliament,
Shii Chandra Shekhar who §s popularly
known #s a Young Turk in the Congress
Party, This meeting was presided over by
former Congress Minister Dr. Amul Desai.
Dr. Amul Desai made a frontal attack on
even the Mintster of State for Finance, Mr,
K. R. Ganesh for having failed to checrk
smuggling racket in Bulsar distriet and the
coastal areas of South Gujarat, While poli-
tical workers were heing detained under the
MISA, the Congress Government was feel-
ing unuswally shy about using the MISA
against the known smugglers, whose names
were mentioned in Parliament. Dr. Amul
Desai revealed that four former MLAs were
noutorious smugglers and the Government’s
leniency towards them was discrediting the
image of the Congress party. Dr. Desai
further disclosed that these smugglers had
also purchased a paddy crop worth Rs. 10
lakhs from South Gujarat. The rice from
these crops would he exported to Arab
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gountries as 1t was done every vear under
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the vety nose of the authorities. Sir, smug-
gling is rampant and corruption is also
rampant in these areas. 1 would 1equest
the Ministers of Home, Finance and Civil
Supplles to look into the matter immediately
and see that rice should not be smugglc&
fram this area. When there is an acute
scarcity and famine condition particularly in
the northern vegion of Gujarat, this paddy
should not be smuggled fivm this area, and
the Government should immediatelv look
into the matter and take immediate steps
to curb smuggling.

REFERENCE TO SCARCITY CONDI-
TIONS IN KARNATAKA

SHRI B. RACHAIAH (Karanataka): Mr,
Chairman, Sir, with your permission, I
would like to bring to your kind notice and
to the notice of this august House the acute
scarcity conditfons that are prevailing in
parts of Karnataka—in 42 taluks and 7 dis-
tricts. The conditions of labour class are
very miserable and they are not getting em-
ployment there. And food conditions are
very difficult. I, therefore, request the Minis-
ters for Industrial Development and Agri-
culture to 1ush to the Karnataka State with
tood and adequate grant for taking up scar-
city reliel programmes in those affected
areas. Sir, keroene has become very scarce
in those rural parts of Karnataka, and they
have made some demand for additional sup--
ply of kerosene. I request the Minister for
Petroleum and Chemicals to take note of
this and make adequate supply of kerosene
to these areas.

REFERENCE TO ONE-DAY TOKEN
STRIKE BY JUTE WORKERS OF
WEST BENGAL.

SHRI MONORANJAN ROY (West Ben-
gal): Sir, a serfous situation has again deve-
loped with vegard to the two and a half
lakh jute workers in West Bengal. They had
given notice for one dav's token strike. And
if it is continued for many days, lhe loss
to our national eschequer and foreign ex-
change will be a very big amount. Sir, the
Comroerce Minister. Mr. Chattopadhyasa is



